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TSDM 
Telecome System Design & Manufacturers Association 

Shri U.K. Srivastava 
Pr. Advisor (NSL) 
Telecom Regulatory Authority of India 
Mahanagar Doorsanchar Bhawan 
Jawahar Lal Nehru Marg 
New Delhi 110 002 

Sub : TSDM Comments on TRAI Consultation on Approach towards Sustainable 
Telecommunications 

Dear Sir, 

This has reference to the consultation paper 02/2017 dated 16th January, 2017 seeking comments from the 
stakeholders on some issues raised in the consultation paper. 

While Climate change is being recognized as prime concern being faced by the human race in countries 
across the globe, India is one of the few countries that have adopted green policy for achieving energy 
efficiency in telecommunications. 

In this regard, based on the TRAI recommendations on 'Approach towards Green Telecommunications' 
issued on 12th April 2011, DOT had issued detailed Directives dated 4th January 2012 to all telecom service 
providers for immediate implementation. 

It sets clear year wise targets for implementation of hybrid power solution for urban and rural towers i.e., at 
least 50% of all rural towers and 20% of urban towers are to be powered by hybrid power by 2015. As we 

understand that the targets as set by DOT (as per directive dated 4th Jan 2012) for year 2015 are not 
met. 

It emphasizes that all telecom products/equipment in the telecom network should be energy and 
performance assessed & certified for "Green Passport" utilizing ECR rating and Energy 'passport' 
determined by the year 2015. As we understand same has not yet been implemented and enforced. 

Further, the directive mandates th-at the network operators should progressively induct carefully designed 
and optimized energy efficient radio networks that reduce overall power and energy consumption. 

The said directives sets the carbon emission reduction targets for the mobile network to be at least 5% by 
the year 2012-13, 8% by the year 2014-15, 12% by the year 2016-17 and 17% by the year 2018-19, which 
are far away from the actual status. 

It is apparent that in realty even after about six years of TRAI recommendation and DOT directive not much 
has been achieved. 

It is very disturbing that attempts are being made after five years of the DOT directives to recalibrate 
those directives especially the RET targets and implementation approach, rather than enforcing the 
earlier set targets and penalize the defaulter suitably. We would urge TRAI to strongly reflect this in 
their recommendations. 
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